ANNEXURE-1

NAME OF THE CORPORATE DEBTOR: TULSI EXTRUSIONS LIMITED;
DATE OF COMMENCEMENT OF LIQUIDATION: 24.06.2020;
LIST OF STAKEHOLDERS AS ON: 24.06.2020 (updated on 03.10.2020)

LIST OF SECURED FINANCIAL CREDITORS

(Amount in )

. . . As per Various
1. [Punjab National 24.06.2020 4843948079.00 4837303864.00 Working | claim Yes Immovebal - 89.14% - - 66,44,215
[Bank Capital Form le
and Term Properties
Loan
. . As per Various
2. [Indian Bank 22.07.2020 411189527.00 411189527.00 Working | claim Yes Immovebal - 7.58%
(Erstwhile Capital Form le
Allahabad Bank) and Term Properties
Loan
. As per Machiner
3. |L & T Finance Ltd. 23.07.2020 3,32,70,404.00 3,32,70,404.00 Term Claim Yes y - 0.61%
Loan Form
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